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THE MINISTER OF DEFENCE
(SHRI P. V. NARASIMHA RAO):
(a) Yes, Sir. Posts of seven Profes-
sors, seven Readers, one Registrar and
32 Lecturers are presently lying vac-
ant at the NDA.

(b) The DPC has not met as the
pay scales for these P°sts have not
been revised to bring them at par with
University ~ Grants Commission  scales
of pay necessitating revision of Re-
cruitment Rules. The revised Recruit-
ment Rules are now under finalisa-
tion.

The training of cadets at the NDA
is being managed by making suitable
temporary arrangements.

Parity in qualifications of teaching
staff in NDA and Universities
1459. SHRI SATYA  PRAKASH

MALAVIYA: Will the Minister of
DEFENCE be pleased to state:

(a) whether it is a fact that the qua-
lifications  and
for teaching staff at the NDA have

been linked and are made at par

experience  prescribed

with those prescribed by the Universi-
ty Grants Commission for  similar
posts in the universities | colleges
though the standard of teaching in
NDA is equivalent to undergradua-

tion; and

(b) if so, what are the reasons
therefor?

THE MINISTER OF DEFENCE
(SHRi P. V. NARASIMHA RAO):
(@) and (b) Yes. Sir. The NDA is
affiliated to  the
University for the award of B.A. and

Jawaharlal ~ Nehru

B.Sc, degrees.

[ RAJYA SABHA ]

to Questions 52

National Projects Construction
Corporation

j 1460. SHRI BIR BHADRA PRA-
TAP SINGH: Will the Minister of
IRRIGATION AND POWER be plea-
sed to state:

(a) the details of overseas contracts
signed by the National Projects Con-
(NPCC)  since
its inception including value, client's

struction  Corporation
name extended period and expected
dates of completion and description of
projects in each contract;

(b) the details of progress on main
components of each overseas projects

and the reasons for delay;

(¢) amount of delay penalty invok-
ed by the overseas clients and paid
by NPCC so far in respect of each
project and war damages claimed by
the company and settled so far in
Iraq;

(d) whether th, overseas clients
have expressed dissatisfaction over the
performance of NPCC; and

(e) the details of bids submitted' by
NPCC to overseas project authorities
in 1982, 1983, 1984 and 1985 and rea-
sons for failure of the company to win
new projects?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER (SHRI
ARUN NEHRU): (a) and (b) The in-
formation is famished in the enclos-
ed Statement-I.

(c) The information is furnished in
the enclosed statement II;

(d) No, Sir.
(¢) The mfwrmatlyn is furnished in

the enclosed statement II1.

-Previously Unstarred Questions
No. 1286 transferred from the 13th
May, 1985.



Statement-1

The details of oversces contracts signed by the NPOC since incepiion induding value, clienl’s name, seheduled date. extended and expected comPletion dates, project

des-criftion, their progress and reasons for delay :

wiyih Land Rrdlamation Projeet, G
IV, Traq.

onkract=

M. Name and Desceiption of Projects Value Clhient's Nome Scheduled Exicnded] Detcils of Progress R zsons for delay
No. (Rs. in et of oxpreeted
crur‘{‘s) cl)mplt"- daute of
tion c?mplt -
tion
1 2 3 4 5 6 g b
1 Coastruction of Storage Grain Silos at Khan- H T As Sub-controcior 581 9/8g Comnpleted in Mrereh,] Due to war condi-
quin, Tuz & Baquba in Iraq. 10 Eagincering Pro- 1983, tions non-av:ilabiliry
N Jecte India Ltd, ‘ of construetion and
other materis Is and
chstricted hours of
working.
z  Qoautruction of 35 KM long Clanal structuwrezs & 1200 State Organisacion 5/82 1083 Completed in Oct.,
lining for Nakar Sazd Project, Iraq. for Land R clamn- 1984, J
tion, Govi. ofIrrq.
3 Civil warks for the construction of 2 Nos. Puntp- 2-a0 State Organisaiion 3183 3/¢3 Complered in Merch,
ing Statioas (Gontract-3) for Al-Edawivah for Foul Industrics, 1983.
Projuct Iraq. Govt. oflraq. -
4 (a) Consiruction of Irrigation Qanal & Recla- 30-63 Do, 4/8g 1/86 In progross 2bout Due to w ¢ congdi-
mation warks for Al-Edawiyah Project 609, of wark al- tions, non-avail-
Contraci-¢ Iraq. rcady completed., ahility of censtruc-
tion and oiher ma-
terials and vestric-
ted hours of work-
ing.
(b Laying of PVQ Pips Field Drains, M-Eda-  2-8 Do, 8/88 888 In progress —
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Constriction of 6.5 KM long Head Race Tunnel 16+11 Chukha Project 5/83 1185 Works completed so (i) Change of 2lign-
Surge Shaft & Surge Expansion Chamber and Authority. oo far are @ ment of Head Race
Diversion Tunnet (Concrete lining ouly) for (i) Concrete lining of  Tunnel 2fter  the
Chukha Hydel Project, Bhutan. iversion Tunnel, work had  bheen
{ii) Boring of 6.5 KM awarded to NPCC,
long Hezd Race
; Punnel. {ii) A heavy rock-
(iii) Bosing of Surge  fall occured on the
Shaft. outlet face of Head
{iv) Invert lining of  2ce Tunnel (HRTR)
Head Race Tumne! on  2g-1-81 ihis
has been practically face had to he
completed abandoned  after-
(v} Overt lining of wards and the tan-
HRT at Face-III. nel was  diverted
; Remaining works from BRD g52-5.
are in progress. {iif) Rock Sirata
met with  dwing
boring of HRT had
been weak which
required  extensive
use of steel support.
Ganstruetion of Barrage & Head Regulator at 3-37  Central Water Com- — 1964 Completed in 1967, -
Trisuli {Nepal), mission (Indiz)
Construction of Civil works of Nepal Power o677 Govt, of Bihar 1/68 Not App-  After doing a portion of the work. the work
Hougse. licable was surrendered (o the Bihar Govt. for
since the following reasons :
onlypart ;. Un-expocted seepage and foundation
work was nroblems during the year 1966-67.
done, 2. Desilting of foundation.

3. Susp=nsion of work during monsoon of
1968 on account of excess rains on azand
& 25rd July, 1968.

4. Frequent power failures,
Go slow tactics, agitationz] behaviour
and ohstructionist attitude of labour
hampering progress of work.
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Statement-11

Amount of delay, penalty invoked by the overseas clients and paid by NPCG so far in respect of each prajest
and war damages claimed by the company and settled so for in Irag ;

81 Nam:and D.seciplion of Pultyinvoked by War dwmege elaimd by NP.C.C.
No. Projects Qvergeas clients and -
paid by NPGC

1 Construction of storage Grain  Penalty notinvoked.  ID 10,35 lacs (Rs. 29745 lacs) claims
Silos at Khanaquin, Tuz & lodged with EPI, the paim» contrac—
Baguba in Iraq. tor who in turn have taken up the

isue with Gowi, of Iray.

%z Coraustruction of g3 KM lonz  Penalty notinvek:d., A1 amouat of ID 4,70,000 (Rs. 126.90

canlstructures and lining lacs) haz heen claim:d by NPGC
for Nthar Saad Project, as war dam:ges, Clients have for
Irag. warded the cass to a Committee
constituted for the parpsc of war
claims.
Statemont-111
1. Nun:of warkftend r for waich Date of Nam= of Project Reagons for not
Mo NPGT bid was not ageepied gubinssion Anthosity getting the
' projecis
1. 1982 3
]
1 Tendor for the works of Malarat  a2-1-1932  Ministry  of Irrigation, |
Irrvigation & Drainage System Repabtic of Iraq. f
8taq: 11, Iraq. 8]
|
o Mre-klong Terigation Projeet 1-6-1932  Royal Trrigation Deptt,, |
Muaimn Phase-1 Project, Thailand, |
Bangkok, Thailand. ) I
11, 1083 7 I
5 Construction of Marib Dam & 5-4-1983  Aha-Dhabi  Fund Jor l| The bid sub-
Yrrigation Project, Yerren Acab A-ahic Economic Deve- ¢ mitted by the
Repablic. loprent, Govt. of Abu | NPCC was not
Dhuzbi, | the low.st,
a Patiani Irrigation Praject 20-6-1933  Rovyal Tragaton Doport- !
Siage-I, Baagkok Thailand. m>nt, Bangkok Thailand, \
3 Hydraulic Diversion Structures. 7-6-1903  Tihoma Devclopment ;
Authority, Yemen Arab |
Republic. i
4 Feeder Canal 8ystem & Rema- 8-G-1g83 Do. II
delling works, I
I, 1084 Wil ]
|

IV. 1985 Nil.
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